INVITATION FOR EXPRESSION OF INTEREST FOR “JLA INFRAVILLE SHOPPERS LIMITED”
ENGAGED IN THE OPERATIONS OF ONLINE TRADING AND RETAILING OF RANGE OF
PRODUCTS HAVING ITS REGISTERED OFFICE AT 17, 2ND FLOOR, 7TH MAIN ROAD, Il
STAGE INDIRANAGAR, BANGALORE, BANGALORE NORTH, KARNATAKA, INDIA, 560038.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Date: 21.06.2026
Place: Delhi

ISL. RELEVANT PARTICULARS
1 | Name of the corporate debtor along with JLAInfraville Shoppers Limited
PAN/ CIN/ LLP No. CIN-L52390KA2013PLC071372
2 | Address of the registered office 17, 2nd Floor, 7th Main Road, Il Stage Indira
Nagar Bangalore, Indiranagar (Bangalore),
Bangalore North, Karnataka, India, 560038
3 | URL of website https://www.jlainfraville.com/
(website not under the control of the IRP/RP)
4 | Details of place where majority of fixed assets NA
are located
5 | Installed capacity of main products/ services NA
6 | Quantity and value of main products/ services NA
sold in last financial year
7 | Number of employees/ workmen Not Available
8 | Further details including last available financial | Information can be obtained by writing an e-mail
statements (with schedules) of two years, lists of | to the IRP/RP at jislcirp@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9 | Eligibility for resolution applicants under section | Information can be obtained by writing an e-mail
25(2)(h) of the Code is available at: to the IRP/RP at jisIcirp@gmail.com
10 | Last date for receipt of expression of interest 06.07.2026
11 | Date of issue of the provisional list of prospective | 16.07.2026
resolution applicants
12 | Last date for submission of objections to the 21.07.2026
provisional list
13 | Date of issue of the final list of prospective 31.07.2026
resolution applicants
14 | Date of issue of information memorandum, 05.08.2026
evaluation matrix, and request for resolution
plans for prospective resolution applicants
15 | Last date for submission of resolution plans 04.09.2026
16 | Process email id to submit Expression of jislcirp@gmail.com
Interest
sld
Dinesh Chander Gupta

Interim Resolution Professional (“IRP”)

in the matter of M/s. JLA Infraville Shoppers Limited

(AFA Valid upto: 31.12.2026)

Reg. No. IBBI/IPA-001/IP-P-02107/2020-2021/13303

Address: 4819/24, Ansari Road,

Near JPH Publishing House, Central Delhi, 110002.
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SYMBOLIC POSSESSION NOTICE

~\ VASTU HOUSING FINANCE CORPORATION LTD

ABB INDIA LIMITED A ! . = Registered Office: ICICH Bonk Towers, Bandra-kKurla Complex, Bandra
Regd. Off. Disha - 3rd Floor, Plot No. 5 & 6, 2nd Stage, Peenya Industrial Area IV, VHST Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road, @1cici Home Finance |50 Murmbal- 400051 |
Peenya, Bengaluru - 560 058, Karnataka Sewri (West), Mumbai 400015. Maharashtra. Corporate Office: ICICI HFT Tower, |B Mogar, Andheri Kurlo Rood, Andher Eost, Mumbai- 400059
Notice is hereby given that the following share certificates have been reported as lost/ HOUSING FINANC CIN No.: U65922MH2005PLC272501 BewCHUic: ki o, SR7EA0EF,BRA1E, 800, Bolag Ploza; Fhind Fraon. Abduk Gaant Loyollt, One- {50 Main-Gote,
misplaced and the Company intends to issue duplicate certificates in lieu thereof, in due Marathahalli Outer Ring Rood, Doddanekundi, Bengaluru-560037
wilh e Corpany ot 15 Regitered Offce witin 15 days heteot. - o oo _ The und
with the Company at its Registered Office within 15 days hereof. POSSESSION NOTICE The undersigned being the Authorized Officer of ICICI Heme Finance Company Limited under the Securitisation,
Company [ Folio No. | No. of securit- Security Distinctive Nos. Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and Reconstruction of Financical Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
Name ies held FV 10 /-|  Certificate No. From To Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under | | conferred under section 13 {12) read with Rule 3 of the Security *ﬂTEfEEt_iEﬂfﬂr_EEmEﬂt] rules 2002, issued demand
: 50 5619 3519951 | 3520000 | |section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers | | notices upon the borrowers mentioned below. to repay the amount mentioned in the notice within 60 days from the
ABB India| D0022985 1 8537 12139429112139429| | mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice. | | date of receipt of the said notice., e ; i
Limited 100 10073 - 10074 12168407 112168506 The b havina failed t h t undersianed has tak . Fth tvd ibed herein below i . As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general thaot
4 10075 - 10078 24135677 1 24135680 eborrowers having failed to repay . eamount, un er3|gne as ,a en possess.long € property gescr e, CIEiN DEIOWN EXCICISE the undersigned hos token possession of the property described herein below in exercise of powers conferred on
=5 7072 ==13465 1 7343514 of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below. _ him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
100 42004 - 42005 8576755 | 8576854 The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with borrower in porticulor and the public in general is hereby coutioned not to deal with the property and any dealings
33 43071 8620028 | 8620060 the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and with the property will be subject to the charge of ICICI Home Finance Compony Limited.
3 50412 8892690 | 8892692 interest thereon, costs etc. The Borrower's attention is invited to provisions of sub-section (8] of section 13 of the Act, in respect of time availoble,
24 54271 9056218 | 9056241 | [SN | Name of Borrower, | Date & Amount of Description of Property Daicampeoin] | 2redeem thesecurad ossets.
26 54274 9056342 | 9056367 Co-Borrower and LAN No. | Demand Notice Possession Sr. Marme of the Borrower/ Description of property/ Douteof Demend | Ma me
50 55192 14403853 | 14403902 Mo, Co-Borrower/ Date of F"n55r=“_-.';.mn Dr-a:nr.r:em f-qr;wuntﬂln 5 a i
41 56671 9147895 | 9147935 1 Srinivasa S (Borrower), 19-Jan-26  |All the piece and parcel of immovable Property Symbolic LU0 FCoun R bl U, ML L
50 61659 9332590 | 9332639 Srilakshmi S R Rs.414462/- as on |bearing No.No.7/5B(As per Panchayath records),| Possession Taken L. |Moinuddin N (Borrower), K Noor |Flat No 001, Ground Floor Sky Height Cader 18-03-2026 | Bengoluru-
i i (Co-Borrower), U Sad C tion Mo 1/3 15t Cross, Ward No,43 Rs. Maratha-
20 6381 1 [ 4088787 14588635 (Co Borower) 16-Jan-26  |PID No. 152200604130001017, Sitated at Kiturl -~ on 16-Jun-20 (Co-Borrower), No. 42 16t |New Wrd No. 136, Pid No. 43-119-1/3, | 2470433 |  hall
17 670771 -167074 27567%]2818 275672128524 LP0000000099839 Vlflage and Papchayat, Perlyapatna Taluk, I\/Iysore Main Roccl Pﬂdﬂrﬂ}fﬂnﬂpum. Pﬂﬂﬂ'ﬂfﬂﬁﬂpdl’ﬂ, Me Eﬂﬂgﬂlﬂl'ﬂ" EEO026
9 9913 671084 | 767109 District,Measuring East to West 16.764 meters and Bangalore South Bangalore  |Karmaotaka Bounded By- North By: Hoshalll
1 123051 26619401 26619401 North to South 22.86 meters, in all totally measuring Karnataka, 560026, 111 Main Road, South By: Cress Road and Private
1 127353 29724149 | 29724149 383.23 Sq meters, along with house constructed Residence Address, Bangalore |Property, East By: Muslim Burial Ground, West
50 137375 29904371{29904420 thereon, Mysore, Kamataka, 571108 Boundaries as Bangalore- 560026 Karnataka, |By: Private Property Earlier Belonged to
5 144285 3007972130079725 foIIow3"No h— ’overnment’Roa d South — Propert LHEWQDODD 1486396 Mr, Lakshmalh, Dote of Possession 15-jun-26
4 192367 13620206 | 13620209 5 g ’ perty e : 18-03-2026 5
of Shrinivas; East - Property of Sannaswamyshetty; 2. | Moinuddin M (Borrower), K Moor |Flat No 001, Ground Floor Sky Height Coder Bengaluru
1 192367 25570773 25570773 ’ Y yshetty, 5 ; - Rs. Moratha-
West - Property Of Nagarajashetty (Co-Borrower], Umme Sadiva  [Corporotion Mo 13 1st Cross, Word No,43,
5 209666 35847115 35847119 { Co-Borrower), No. 42 1 6th  [New Ward No. 136, Pid No.43-119-1/3, 76,987 1/- hall
4 276146 - 276149 | 37617134 | 37617137 2 | Ramesha N (Borrower), 16-Mar-26 | All that piece and parcel of the immovable Property Symbolic Main Rood Podoroyonopura,  |Padorayanapura, Na Bangalore 560026
1 285106 377009911 37700991 Mr/Mrs. Sudha R Rs.929637/- as on {N0.200, (as per Grama Panchayath Records), PID| Possession Taken Bongalore South Bangalore | Karnataka Bounded By- Morth By: Hoshall
100 335024 - 335025 | 39598400 | 39598499 (Co Borrower), Mr/Mrs. 14-Mar-26 N0.151600602800420052, Situated at Kadaga| on 17-Jun-26 Karnataka, 560026, 111 Main Road, South By: Cross Road and Private
5 346132 39733280 39733284 Bhanuorakash Hr Village, Hassan taluk and District, comes uneder the Residence Address, Bangalore (Property, East By: Muslim Burial Ground, West
5 369919 40064233 40064237 P Limit ,fS | Village P ' havat . Bangalore- 560026 Karnatakad, |By: Private Property Earlier Belonged to
11 99508622 - 99508623 | 12141217 112141227 (Co Borrower), Mr/Mrs. Manu Imits of caalagame Village Fanchayat, measuring LHBWQOO0014B6397 Mr. Lakshmaih. Date of Possession 15-jun-26
801 TOTAL Kumar RiCo Somaer) gﬁf W(?St 15:8493 Tettei[s and Nor'th to122ugtg The above-mentioned borrowers(s)! guorantors|s) are hereby given o 30 day notice to repoy the omaount, else the
: : LP 12 . meters, in all totally measuring : . L .
Place: Bengaluru, Date: 21.06.2026 Devendra Tarkeshwar Mandawawala 00000000980 Sq.meters, along with House Constructed thereon, mortgaged properties will be sold on the expiry of 20 days from the dote of publication of this Motice, os per the provisions
Hassan, Karnataka, 573219 Boundaries as follows: under the Rules B and 2 of Security Interest (Enforcement) Rules 2002.
North — Own Land South — Own Land East — Road Date: june 21, 2026 ; Autharized Office
West—Own Land I.J"Im;e: Bungalore ICICI Home Finance Company lel-re-eii')
INVTATION FOR EXPRESSION OF NTEREST FOR "JLAINERAVILLE SKOPPERS LMITED" | [~ i oo — | 1740026 | Al e piece an arcel o e Proprty Na 55, 57| Symbole
Mr/mrs. Sunanda M Rs.670479/-as on [No. 105 (as per Grama Panchayath Records),| Possession Taken
PRODUCTS HAVING ITS REGISTERED OFFICE AT 17, 2ND FLOOR, 7TH MAIN ROAD, Ii 14-Mar26 |PID.No. 151600401400600169. Situated at|  on 17-Jun-26 ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.
STAGE INDIRANAGAR, BANGALORE, BANGALORE NORTH, KARNATAKA, INDIA, 560038. (Co Borrower) -viar- NO. 191 . , lluated at. — Registered Office : 14th Floor, Eros Corporate Tower, Nehru Place, New Delhi-110019
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India MLP000000253137 Ballenahalli Village, Ib_b'd,u Gram Planchayath, Tel : 91-11-43115600 Fax : 91-11-43115618
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) \?\?Iutrugﬂallikﬂ/ltl-iassag ,\?'Srtﬂit-’SMe;S‘qgn?ggﬁ': to Corporate Office : Unit No. : 502, C Wing, One BKC, Radius Developers, Plot No. : C-66, G-Block, Bandra
est: 9. rs., and North to South: 12. rs., . i— .
SL. RELEVANT PARTICULARS In all totally measuring 111.483648 Sq.Mtrs., along MARING ASSETS Woss E-mail : acre.arc@a?f;:zcﬁ;)?npﬁ);b'\giiren?awﬁ.oa(l?g:n;?:i.noizlS%GJg;g;wLZOOZPLm15769
1| Name of the corporats debtor along with JLAInfraville Shoppers Limited with House Constructed measuring 67.354704
PAN/ CIN/ LLP No. CIN-L52390KA2013PLCO71372 SqMitrs., thereon. Boundaries as follows: .North i APPENDIX IV-A - SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
2 | Address of the registered office 17, 2nd Floor, 7th Main Road, Il Stage Indira Agricultural land belongs to Jagadeesh; South — E-auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and En-
Nagar Bangalore, Indiranagar (Bangalore), Agricultural land; East — Agricultural land; West — forcement of Security Interest Act, 2002 read with proviso to Rule 8(6) & 9(1) of The Security Interest (Enforcement) Rules, 2002.
Bangalore North, Karnataka, India, 560038 Road ’ ' Notice is hereby given to public in general and in particular to the Borrower(s), Co-Borrower(s), Mortgagor(s) and Guaran-
'3 | URL of website https://www.jlainfraville.com/ 0a tor(s) that the below described Immovable Properties mortgaged/charged to Assets Care & Reconstruction Enterprise Ltd.
(website not under the control of the IRP/RP) 4 | Renukamma--L (Borrower), 13-Jun-25 All that Piece and parcel of the Property bearing Site Physical Eg:f'f!\‘: U6]?31933L200%PC':—C111.5769].”(‘530“{? C,'fedif‘or”)r’] the physical poﬁsf.ss,,ion gﬂwﬂicth hasﬂ?ee”. t?‘ge” .b{c thtehA”thorised
. . . , . Icer o e Secure reaitor, wi € SOld on asiIswnerelis, asiIs wnatis ana whatever tnere IS Dasis Tor the recovery
4 DEt?”S Ct’fglace where majority of fixed assets | NA Mr/Mrs. Gowtham S Rs.3787569/- as on | No.8, Assessment No.149, measuring East to W?St Possession Taken of amount due to Secured Creditor from the following Borrower(s), Co-Borrower(s), Mortgagor(s) and Guarantor(s) along with
are focated : , (Co Borrower), 11-Jun-25 35 feet and North to South 40 feet totally measuring on 17-Jun-26 the Reserve Price and Earnest Money Deposit mentioned below for each property:
Installed capacity of main products/ services NA Mr/Mrs. Shivakumar H 1400 Sq feet Situated at Herohalli ViIIage DETAILS OF SECURED ASSET
Quantity and value of main products/ services | NA Co Borrower ; | Sr. Loan Account No / Total Outstanding Dues (in Rs.) | Reserve | Earnest | Bank account details for
sold in last financial year HL(00000001002)38 Yeshwanthpura Hobli Banlgallore North Taluk No. Trust Name / Name of Price (in Money EMD payment through
7 | Number of employees/ workmen Not Available Presently comes under the limits of BBMP Ward Borrower(s)/Co-Borrower(s)/ Rs.) Deposit demand draft/RTGS/
Further details including last available financial | Information can be obtained by writing an e-mail No.72 Bangalore karnataka 560091 Boundaries as Mortgagor(s)/Guarantors (InRs.) NEFT
statements (with schedules) of two years, lists of | to the IRP/RP at jislcirp@gmail.com follows: North — Site No.09 South - Site No.07 East - 1 |AFH002200210264/ ACRE |Rs. 85,01,088.08/- (Rupees Eighty|68,00,000/- | 6,80,000/- | Account Name: ACRE-
creditors, relevant dates for subsequent events of Remaining Property of Same A t No.149 166 TRUST Five Lakhs One Thousand and Eighty| o 166-TRUST
the process are available at: emaining Froperty ol same Assessment NO. . gnty .
— : : ; . . - : West—Road 1) Byrappa Suresh Eight Only) as on 18-06-2026 along Account Number:
9 | Eligibility for resolution applicants under section Information can pg optamed by writing an e-mail 2) Prema V with applicable interest and other 0901102000042112
__|%5(2)(h) of the Code is available at: to the IRP/RP at jislcirp@gmail.com 5 Narayanaswamy K 15-Jan-25  |49/1, Katha Serial No. 56, A Ranganathapura Physical charges w.e.f. 19-06-2026 fill the date Bank: IDBI Bank
10 | Last date for receipt of expression of interest 06.07.2026 (Borrower), Mr/Mrs. Rs.1243422/- as on Village, Godlumuddenahalli Village Panchayath, Possession Taken T SECUREDCX&E’):E-?(X:: tahnc: rgallzatlo;. R e - t IFSC Code: IBKLO000901
Date of i fth isional list of ti _lan. . N . . : at piece and parcel o residential apartmen
K reiglL?tiolisgt)apcﬁcanisprovmona oo ProspesR [f16:07-2028 Bhaagyamma C 08-Jan-25 Vijayapura Hoblii, Devanahalli Taluk, Bengaluru on 15-Jun-26 bearing No. T4-T1805, 18th floor, in the project “GM Infinite Silver Spring Field” constructed in the
12 | Last date for submission of objections to the 21,07 2006 (Co Borrower), Mr/Mrs. Rural, Karnataka, 562110, Area: 990 Sq. Ft. property bearing New Municipal Sy. No. 83/1 & 83/2 (OId Sy. No. 83) in Joddi Mallasandra Village,
provisional lst Kumar V (Co Borrower) Boundaries as follows: North — 5 Feet Passage and Yeshwanthpura Hobli, Bangalore North Taluk having a built up area of 1325 sq.ft. with 322 Sq.ft.
13 | Date ofssue of he fnal st o prospective | 31.07.2026 HL0000000126101 Property of Mr. Chinnappa South - Road East - i the basementstt and the common areas attibutable thereot. The and where the Apartments
Lesohiiion applicants House of Mr. Ramanna West - Road “ inite Si ing Field” ' : .
. . . . GM Infinite Silver Spring Field” are constructed.
14 | Date of issue of information memorandum, 05.08.2026 " -
evaluation matrix, and request for resolution 6 K Ashok (Borrower), 20-May-25 All that Piece and parcel for Property bearing Old Physical 2 |AFH002200196051/ ACRE [Rs. 38,67,882.92/- (Rupees Thirty|28,00,000/- | 2,80,000/- | Account Name: ACRE-
plans for prospective resolution applicants MrMrs. Suiatha N Rs.1241526/- p on Tak 166 TRUST E!ght Lakhs Sixty Seyen Thousand 166-TRUST
— . riMrs. Sujatha S. asoniKhatha No0.3238/2905, New Khatha| rossession faken 1) Karunakaran M Eight Hundred and Eighty Two and Account Number:
9.}t detetona hmissinnaf esolifon plabs=—={04:00:2006 (Co Borrower) 13-May-25  |No.52/51/3238/2905. measuring East to West 39|  on 15-Jun-26 2) Jeevitha M Paise Ninety Two Only) as on 18-06- 0901102000042112
16 | Process email id to submit Expression of jislcirp@gmail.com : ’ 9 . . . - s
Interect HL0000000118059 feetand North to South 19.1/4 feet, totally measuring 2026 along with applicable interest and Bank: IDBI Bank
nieres , : e _ other charges w.e.f. 19-06-2026 till the IFSC Code: IBKL0O000901
74 750.75 Sq feet Situated at Agasara Bidi, Devanahalli date of payment and realization.
Dinesh Chander Gupta Town, Bangalore Rural District, 2nd Division, 6th DESCRIPTION OF THE SECURED ASSET:All That Piece And Parcel Of Residential Apartment
Date: 21.06.2026 Interim Resolution Professional (‘IRP”) Ward and bounded on the Rural, Bangalore, gearln? r\g)f. 8-80:4 ﬁssTessrréerét go 131 P%_/:1?1/3/1% 4/A-§ot1h, Elghth TFI_(l)otr AOfd 12vgerl 14, E|s|och};4
PI : Delhi . . A . . B onsists ne Rall, 'wo be oom, Kitchen, Iwo ba oom lolle n alcony In e
ace: Demt in the matier of Mfs. JLAInfrawI!e ShoF)pers Limited Karnataka, 562110 Boundaries as follows: North Residential Apartment Complex Known As “Janaadhar Shubha” Constructed On Sy No. 39/1, 39/2,
(AFA Valid upto: 31.12.2026) House belongs to Narayanappa South — House 40/3 And 42/1 All Situated At M. Medahalli, Attibele Hobli, Anekal Taluk, Bengaluru, Having Super Built
Reg. No. IBBI/IPA-001/IP-P-02107/2020-2021/13303 belongs to Babajan Saheb East — Annaiahappa Up Area Of 656 Sq. Ft., With Vitrified Flooring And Proportinate Share In The Common Areas Such As
Address: 4819/24, Ansari Road, Chathra West —Road Passage, Stair, Duct, Well And/Or Room/S, Water, Drainage, Electrical Conduit/S And/Or Other Areas
Near JPH Publishing House, Central Delhi, 110002. L ] L 3 Used In Common With The Purchaser Of The Other Apartments And Is Bounded On:East By: Open
Date : 21.06.2026 Authorised officer Space; West By: A-802; North By: Lobby; South By: Open Space
Place : Mysore, Hassan, Hobli i i i 3 |M0014119/ ACRE 174 Rs. 87,24,355.65/- (Rupees Eighty|32,50,000/- | 3,25,000/- | Account Name: ACRE-
d Vastu Housing Finance Corporation Ltd TRUST Seven Lakhs Twenty Four Thousand 174-TRUST
SUN[L AGRO FGODS LlMITED 1) T N Manjunatha Three Hundred Fifty Five and Paise Account Number:
2)BG Shilpa Sixty Five Only) as on 18-06-2026 0901102000042103
CIN: LOT111KA1988PLCO0ARG 1 along with applicable interest. and Bank: IDBI Bank
Registered office: Plol No.39-A2, Industrial Area, Chokkahalli ot e iedation IFSC Code: IBKLO000901

Hosakote, Karnataka- 562 114 | Telephone: 080 27971371
Fax: 0B0 2797 1538 | E-mail: info@sunilagro.in | Web: www.sunilagro.in

NOTICE

(For Transfer of Equity Shares of the Company to Investor
Education and Protection Fund (IEPF) suspense account)

This Motica is published pursuant to the provisions of Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund Rules,

DESCRIPTION OF THE SECURED ASSET: 1) All That Piece And Parcel Of The That Vacant Site No.540
And V.P.Katha No.150200101900820345, East To West 40 Feet, And North To South 35 Feet, Total In All
Measuring 1400 Sq Feet, Situated At Singasandra Village, Kasaba Hobli, Anekal Taluk, Bangalore District,
Together With All Right Appurtenance Whatsoever Whether Underneath Or Above Surface. The Schedule
Mentioned Property Is Bounded By: East By: Property Bearing Site No.539; West By: Property Bearing Site
No.541; North By: Road; South By: Compound Wall

2) All That Piece And Parcel Of The That Vacant Site No.541 And V.P.Katha No. 150200101900820346, East
To West 43 Feet, And North To South 35 Feet, Total In All Measuring 1505 Sq Feet, Situated At Singasandra
Village, Kasaba Hobli, Anekal Taluk, Bangalore District, Together With All Right Appurtenance Whatsoever
Whether Underneath Or Above Surface. The Schedule Mentioned Property Is Bounded By: East By:
Property Bearing Site No.540; West By: Compound Wall; North By: Road; South By: Compound Wall.

. g foc - : 4 [AFH002200481888/ ACRE |Rs. 75,56,047.37/- (Rupees Seventy|32,00,000/-] 3,20,000/- | Account Name: ACRE-
2016 (“the Rules”) notified by the Ministry of Corporate Affairs effective August 166 TRUST Five Lakhs Fifty Six Thousand Forty 166 TRUST
20,2019, 1)S. Elangovan Seven and Paise Thirty Seven Account Number:

. i : i ; 2)Rita B Only) as on 18-06-2026 along with 0901102000042112
The Rules, inter alia, contain provisions for transfer of all shares in respect of ) app){i)cabb interest and other Cﬁarges Bank: IDBI Bank
which dividend has not been paid or claimed by the sharehalders for seven w.e.f. 1t9-02-202|6 tt_lll the date of IFSC Code: IBKL0O000901
4 . payment and realization.

consecutive years or more in the name of IEPF suspense account, I H E DESCRIPTION OF THE SECURED ASSET:AIl The Piece And Parcel Of The 3 Bed Room Apartment

i i i Bearing No. Aps 912, Property No. 176/912, E- Katha No. 150200100200321207, Flat On 8th Floor,

F |

Enmuﬁ'mg Wih: e pequierenis: S8 OUL I, 2 (e Ui 'EDI'I’EDEF'I!.T et In The Building Known As “Aryan Fountain Square Being Consturcted On Old Sy. No. 38 And New

Sy. No. 38/1 Situated At Indlabele Village, Attibele Hobli, Anekal Taluk, Bengaluru, Measuring Super
Builtup Area Of 924 Sq. Ft Along With Floors, Ceiling And Walls Between Units Jointly Belonging To
Such Apartment Owner Equally Including Common Area And Open Car Parking Space And Undivided

taking appropriate actions. In this regard, the respective shareholders were

M Share Of 329 Sq. Ft. And Bounded On The:East By: Open Space And Flat No 911; West By: Open B s
J S0th. 2076 5 AFH002200466559/ ACRE |Rs. 72,97,353.67/- (Rupees Seventy|32,00,000/- | 3,20,000/- | Account Name: ACRE-
une.£ulh, : 166 TRUST Two Lakhs Ninety Seven Thousand 166-TRUST
k 1)Mr. Shreyas M Three Hundred Fifty Three and Paise Account Number:
The Company has uploaded full details of such shareholders and shares due 2)N.S. Vijaya Lakshmi  |Sixty Seven Only) as on 18-06-2026 0901102000042112
for transfer to the |EPF suspense account on its website along with applicable interest and Bank: IDBI Bank
i T " T other charges w.e.f. 19-06-2026 till the IFSC Code: IBKLO000901
www.sunilagro.infinvestors-relations, Shareholders are requested fo date of payment and realization.

refer to the websile of the Company to verify the detalls of unencashed DESCRIPTION OF THE SECURED ASSET:AIl That Piece And Parcel Of Apartment Bearing
dividends and the shares liable to be fransferred to the IEPF suspense
account.

Sharehalders may note that both the unclaimed dividend and comesponding

shares transferred to the |EFF Authonty/suspense account including -all \ F IN ﬂ 6 [2800006510/ ACRE 174  |Rs. 41,64,665.11/- (Rupees Forty|6,50,000/- | 65,000/~ | Account Name: ACRE-
I imed § TRUST One Lakhs Sixty Four Thousand Six 174-TRUST
benefits bl R such shares, if Ay, La) be clai back from the IEPF 1)Ashok Kumar Shetty K |Hundred Sixty Six and Paise Eleven Account Number:

communicated to the concerned shareholders individually whose shares are
liable to be transferred to the IEPF suspense account under the said rules for R q I

No.Afs-717, E-Katha No. 150200100200321278, Three Bedroom, Flat On 6th Floor, Measuring
Super Buit-Up Area 924 Sq Ft, With Uds 329 Sq Ft. Constructed On Aryan Fountain Square, Situated
- - : T . At Indlabele Village, Atibele Hobli, Anekal Taluk, Bangalore Urban Dist-562106. East By: Corridor

A P . Pt imal's ¢ biery - y =) West By: Road North By: Open Space & Flat No.718 South By: Open Space & Flat No.716

Autharity after following the procedure prescribed in the rules. e i veabe : e et e s s St b et 2)Roopa HD Only) as on 19-06-2026 along with 0901102000042103
: X , e & . il et = e o applicable interest and other charges Bank: IDBI Bank
Concerned shareholders holding shares in physical forms and whose shares wef 20-06-2026 til the date of IFSC Code: IBKL0000901

payment and realization.

DESCRIPTION OF THE SECURED ASSET:Sy No. 95/2 Katha No. 2536, UID No. 724785726493,
Gutumane Thiruvilu Village Mangalore Dakshin Kannada Karnataka — 574146 as per Katha 95/287.

-._ﬁ: 3 '_.- L
* .
Total land exten A.C.0.05.59 Kissam- Converted in Land. East by: Road, West by: Portion of Sy No. S B
95/2, North By: Road and South by: Road AP Y- N
The above Loan Account(s) along with all right(s), title(s), interest(s), underlying security(ies), pledge(s) and/ or guarantee(s),
including the Immovable Properties, mentioned hereinabove had been assigned by Piramal Finance Ltd. to Assets Care &
Reconstruction Enterprise Ltd., acting as a trustee of ACRE 174 TRUST.
[ IMPORTANT INFORMATION REGARDING AUCTION PROCESS 1
11 Last date of submission of EMD _28 -07-2026 on or before 4:00 pm
2 Place for submission of BIDs Assets Care and Reconstruction Enterprise Ltd. 1st Floor, Prestige Nug-
get, Office Unit No. 101, Infantry Rd, Bengaluru, Karnataka — 560001. OR
i L | |Email us at: Rohan.Sawant@acreindia.in |
ﬁ i |3 | Date and time of Auction 129-07-2026 from 02:30 pm to 03:30 pm |
. [4 | Place of auction (Web Site for Auction) - | https://bankeauctions.com |

| Contact Details | Vikram Shetty — 9880405324 Rohan Sawant — 9833143013
| Date & time of Inspection of the Property  On prior appointment basis
For detailed terms and condition of the sale, please visit the website www.acreindia.in .in / https://bankeauctions.com

Sd/- Authorized Offlcer
Date 19.06.2026 Place: Karnataka Assets Care & Reconstruction Enterprise Ltd

are fiable to be transferred to the IEPF suspense account, may note that the
Company would be issuing duplicate share cerlificate in lieu of the original
held by them for the purpose of transfer of shares to the IEPF suspense
account as per the rules and upon such issue, the original share certificate
which are registered in their name shall stand automatically cancealled and be
deemed non-negoliable, The shareholders may further note that the details
uploaded by the Company on its website should be regarded and shall be
deemed adequate notice in respect of issue of duplicate share certificate by
the Company for the purpose of transfer of shares to the |IEPF suspense
account pursuant to the rules.

In case the Company does not receive any communication from the
shareholders on or before Seplember 22, 2026, the Company shall with &
view to adhering with the requirements of the rules, transfer the shares to
|EPF suspense account by the due date as per the procedure set out in the
rules. No claim shall lie against the Company in respect of unclaimed dividend
amount and shares transferred to |EPF pursuant to the said rules,

For any gueries on the matter above, the shareholders are requested to
contact the Company's Registrar and Share Transfer Agent, Integrated
Regisiry Managemen! Services Private Limited, Mr. Harish K, Manager,
No.30, Ramana Residency, 4th Cross, Sampige Road, Malleswaram,
Bangalore - 560003, Tel: +91-80-23460815-818, email ID:
IrgiEintegratedindia.in.

\IECBEU'I'A w

For Sunil Agro Foods Limited.
Place: Bangaluru Pramod Kumar 5

Date: 20.06.2026 Chief Executive Officer and Director financialexpress.com

epaper.ftnanciaﬁexpress.m% . . BENGALURU
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PUBLIC NOTICE

Notice is hereby given to the Public that the registered Original Sale deed
dated 13-04-1973, executed by Smt.H.R. Vishalakshmamma D/o
Sri.H.Ramakrishnaiah in favour of Sri.K.A.Subramanian S/o0
K.S.Arunachala lyer, bearing document no. 266/1973-74, registered in the
office of the sub registrar, Bangalore South taluk, in respect of property being
Site n0.60, measuring Eastto West: 30 feet and North to South: 35 feet, formed
out of Survey no.66/1, Situated at Vijanapura alias Kothur Village,
Krishnarajapuram Hobli, Bangalore South Taluk, has been lost/misplaced. On
behalf of my client | have given Police Complaint through online e-lost report,
vide lostreport No. 2265468/2026 dated 20-06-2026 for loss of the registered
Original Sale deed dated 13-04-1973.

All persons are hereby informed not to deal or carry out any transaction with
anyone on the basis of missing document. On behalf of the client
Sri.Surendranath Babu.A.V S/o Late A.Sesagiri Rao, the undersigned Advocate
hereby invites claims or objections, if any. In case of any claims or objections
kindly intimate the undersigned Advocate in writing to the below mentioned
address within 7 days from this date. In absence of any claim within the
stipulated time, it shall be deemed that above said property has no claim by
virtue of lost said Sale deed. Sd/-

Nalini Mogale, Advocate,

No.213, 1st Floor, Near Shakthi Ganapathi
Temple, Defence Layout, Vidyaranyapura,
Bangalore-560097, Mobile - 7028017165.

Place: Bangalore
Date: 21-06-2026
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